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Pursuance to the order no. I0/l)llC/Gav.-llB/G-7/Vl.l-I 2(a)/2026 dated 25-02-2026 of

li0n'l)le High Court of Delhi, New l)elhi for postings/transfers in the Delhi Judicial Service 81 in
view of the written request of Ms. Disha Langan, l.d. JMl~'C (Mahila Court)-05 West District, Delhi
(Duty Magistrate on 28-03-2026) for exchange of her duty, the following modification in the Duty
Roster of Judicial Magistrate I-'irst Class, West District, Delhi for the month of March-2026
(reference No 291-344/CJM(\;est);JR/2026 Dated 23-02-2026) is being made:-

Sr. Name of the Judicial Magistrate l-'irst Class Working Holiday Room No.
No. days

01 Ms. Renu, Ld. JMFC-10 05-03-2025. 345 '
R/0 B-104, Judicial Residential Complex, Sector-26,
llohini Delhi

" {)2 Ms. Disha Langan, I.d. JMFC (Mahila Court-OS) 19-D3-2026 353
R/0 25-C, (EH-10, Sunder Apartments, Paschim Vihar,
New Dellhi -11008’/’

'03 Sh. Ankur Pflllghill, |.d. JMI-‘C-OS 23-03-2026 336A
R/0 Flat No E-803, Parker VRC White Lily
Apartments, G.T. Road, Near Tau Devi Lal Park,

' Sector-O8, Sonipat, Haryana 131001 W _ W
llcst of the u Mcohclitions shall remain unchanged in the Duty Roster of Judicial

Magistrate i-‘it-st Class, West District, Delhi for the month of March-2026 (reference No 29l-344/
(.llVl(West)l)R/2026 Dated 23-02-2026). ,

xi ’

f rChic Judicial Magis.ratc
- West District, Delhi

t\'ti..3.&.l::..3.§.:'?............(:Jt/ttwaso/t>tt/2026 Dated, Delhi the 6
Copy forwarded for information and necessary action Loz-
Ol . 'l'he iIon'ble Registrar General, Iligh Court of Delhi, New Delhi

Through l.d. Principal District & Sessions Judge, (West),De1hi
02. 'l‘hc l.d.Prineipa1 District 8- Sessions Judge, [I IQ), Delhi
03. The Ltl. Principal District 8; Sessions Judge, (West), Delhi
0'~_ 'l'lte l.d. Principal District & Sessions Judge all district Delhi/.\’ew Delhi
05_ The l.d. officer lncharge, Pool Car, 'l'is llazari Courts, Delhi
06. The l.d. CJM, all District, Detru/l\ew Delhi,
O7. The l.d. ACJM & All l.d. Judicial Magistrate l-‘irst Class West District, Tis Ilazari Courts,Delhi.
O8. 'I'he Director of Prosecution, 'l‘is llazari Courts, Delhi.
09. The Commissioner of Police, Delhi
I0. The I G (Prison), 'I'ihar Jail, Delhi/New Delhi.
ll. The Secretary, Bar Association, 'I‘is ilazari Courts, Delhi
l? [he Suptlt.Jail, New Delhi/Lock-Up lncltargc, 'I'is llazari Courts, Delhi
I3. l'he Admn. 0fficer(Judl), liindi I)epartment, R. i\'o. 237, 'l'is liazari Courts, Delhi
l/1. law ()lTicer, 'l'ihar Jail. Delhi/New Delhi.
l:':_ I-‘or Uploading on centralized web-site through l.AYliRS
it’: 'I'hc Video Conferencing, R. \'" "ll, 'l'is ilazari Courts, Delhi.
l'/ lite Care Taking Branch (l lq) 81 West Tis llazari Courts, Delhi
18 The Reader to the court of undersigned.
I9 The Cash Branch, West District, 'l'is llazari Courts, Delhi.
20 PS to l.d. Principal District and Sessions Judge(West) District, Delhi
21. Office file
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